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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 20185)
Forthe attention of the creditors of TULSI SPICES AND FOODS PRIVATE LIMITED

Name of corporate debtor

TULS!I SPICES AND FOODS
PRIVATE LIMITED

Date of incorporation of corporate debtor

06/05/2005

Authority under which corporate deblor is
incorporated ! registerad

Registrar of Companies, Cuttack

Corporate Identity No. / Limited Liability
|dentification No. of corporate debtor

U154850R2005PTC008147

Address of the registered office and princpal
office (if any) of corporate debtor

Gopabandhu Nagar Jagalpur,
Cultack, Orissa, India, PIN - 754021

Insolvency commencemaent date In respect of
corporate debtor

05/087/2026

Estimated date of closure of insolvency
resolution process

05/0272027

Name and rogistration number of the insolvency
professional acting as inlerim resolution
professional

PRATAP MUKHERJEE
IBBI/IPADO1/IP-P025156/2021-
202213851

Address and e-mail of the interim resolution
professional, as registered with the Board

27A, Bhattachanee Para Road,
Paschim Barisha, P.O
Thakurpukur, Kolkata - 700063
pratapmukherjeebZ@gmail.com

10,

Address and e-mail lo be used for
correspondence with the inlerim resolulion
professional

27A, Bhalttacharjee Para Road,
Paschim Barisha, P.O.
Thakurpukur, Kolkata - 700063

ibe s @gmail. com

1.

Last date for submission of claims

19/08/2028

12.

Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by
the interim resolution professional

NIL

13,

Names of Insclvency Professionals identified to
act as Authorisea Representative of creditors in
a class (Throe names for cach class)

1. NA
2.
3

14,

a) Relevant Forms and
b) Details of authorized representatives are
availabis at:

(a) Web nk:
hitps: /ibbi.gov.inhome/downloacs
(B)NA

Notice s hereby given that the National Company Law Tribunal has ordered the
commencement of a Corporate Insolvancy Resciution Process of the Tulsi Spicas and
Foods Private Limited on 05/08/2026.

The creditors of Tulsl Spicas and Foods Private Limited, are hereby called upon to submit
their claims with prool on or before 19/08/2026 to the inlerim resolulion professional at the
address mentioned against entry No. 10

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submid the claims with prool in person, by post or by elecironic means.

A financlal creditor belonging to a class, as listed against the entry No. 12, shall indicate s
choice of authorised representative from among the three inscivency professionals listed
against enlry No.13 to act as authorised representative of the class [specty class) in Form
CA

SUWlm of false or misleading proofs of claim shall attract penaltios
! !/ |
Name and Signature of Interim Resolution Professional PRATAP MUKHERJEE

INTERIM RESOLUTION PROFESSIONAL

e e TULSI SPICES AND FOODS PRIVATE LIMITED

Place: Kolkata
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